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Dt. OforderApplication No Order No Order reed. dateS.No Appeal No

From 5ecy of sent to CR
President/VP/
Members

FinalOrders

5T/51899/2015- FO/5T/A/52222/2018 22/06/2018 25/06/20181 CUrDS]

5T/638/2011-CU[DS] FO/5T/A/52223/2018 22/06/2018 25/06/20182

5T/50985/2015- FO/5T/A/52216/2018 22/06/2018 25/06/20183 CU[DB]

5T/52418/2015-
FO/5T/A/52224/2018 22/06/2018 25/06/20184 CUrDS]

5T/52170/2015- FO/5T/A/52226/2018 22/06/2018 25/06/20185 CU[DB]

5T/53457/2014- FO/5T/A/52173/2018 22/06/2018 25/06/20186 CU[DB]

5T/55805/2014-
FO/ST/A/52201/2018 22/06/2018 25/06/20187 CU[DB]

S1/55358/2014-
FO/5T/A/52203/2018 22/06/2018 25/06/20188 CU[DB]

5T/53972/2014-
FO/5T/A/52217/2018 22/06/2018 25/06/20189 CUrDS]

5T/51153/2014-
FO/5T/A/52213/2018 22/06/2018 25/06/201810 CuiDB)

5T/51918/2014-
FO/5T/A/52171/2018 22/06/2018 25/06/201811 CUrDS)

5T/50463/2014- FO/5T/A/52200/2018 22/06/2018 25/06/201812 CUrDS)

5T/1796/2012-CU[DS] FO/5T/A/52202/2018 22/06/2018 25/06/201813

C/51148/2018-CU[DB] FO/C/A/52218/2018 22/06/2018 25/06/201814

CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
f di h f d rfrom 25/06/2018 to 29/06/2018



15
5T/52113/2015- FO/5T/A/52249/2018 27/06/2018
CU[DB]

28/06/2018

5T/53022/2014- FO/5T/A/52227/2018 27/06/2018
16 CU[DB]

28/06/2018

5T/52465/2015- FO/ST/A/52245/2018 27/06/2018
17 CU[DB]

28/06/2018

5T/52978/2014- FO/ST/A/52242/2018 27/06/2018
18 CU[DB]

28/06/2018

19
5T/666/2012-c0[DB] FO/ST/A/52251/2018 27/06/2018 - 28/06/2018

20 C/51045/2018-CU[DB] FO/C/A/52228/2018 27/06/2018 28/06/2018

21
C/51082/2018-CU[DB] FO/C/A/52229/2018 27/06/2018 28/06/2018

Mise ORDERS

1 C/52849/2015-CU[DB] C/ROM/50420/2018 MO/5034S-S0347/2018 27/06/2018 28/06/2018

2

7 Attention: To maintain the transpraney in this tribunal all judicial orders are being suo-mote
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members
on the sameday for the parties and public at large.

Thus all the interested parties and other information seekersunder R.T.IAct may
download these orders from CESTATwebsite.


